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I Shrl Surendra Pal SiDlrh: 
Shri R. BanIa: 
Shri Onkar La! Berwa: 

I Shrl Gulshan: 
Shri Rameshwar Tantia: 
Shr!mati Benuka Barkataki: l Shrl Bukam ChaDd 

Kaehhavalya: 
Shri Dharmalin&'am: 

Will the Minister of Social Security 
be pleased to state: 

(a) wp.ether Government have de-
cided to initiate a" tribal social secu-
rity programme providing for (i) old-
age pensions to destitutes and handi-
capped (ii) retirement-cum-family 
pensions to the persons covered by the 
various Provident Fund Schemes and 
Oii) assistance to handicapped; and 

(b) if sO, the salient features of 
each of the three schemes? 

The Minister of Law and Social 
Security (Shrl A. K; Sen): (a) and 
(b). The Triple Social Security Pro-
gramme is comprised Of the follow-
ing Schemes: 

(i) Old-age pension to destitute and 
handicapped: The Scheme is still 
under consideration and no final deci-
sion has yet been taken; 

(ii) Retirement-cum-family pen-
sions: It has been proposed to provide 
pensionary benefits to the workers 
covered under the Employees' Pro-
vident Fund and the Coal Mines Pro-
vident Fund by creating a Fund out 
of the subscriptions made to these 
Provident Funds. The details of the 
Scheme are being worked out; and 

(iii) Assistance to handicapped: 
Under this programme-

(a) scholarships are being award-
to the handicapped for pur-
suing their studieslvocational 
training; 

(b) financial assistance is given 
to voluntary organisations 
working for the welfare of 
the handicapPed; 

(c) Special Employment Ex-
changes exclusively meant 
for t,he benefit of handicap-
ped have been set up; and 

(d) special facilities are provided. 
for their education and. 
training. 
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